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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: HYDERRB?D BENCH
. |

AT HYDERABAD ‘i

GA.1015/92 " . date of decision i 19-11-1992
| I.F
Between l - o
_ b -
D. Deshai Rao ¢ Applicant J

and i }

1. Govt,., of India, rep. by
The Secretary | i
Dept. o Atomie Energy L ,

New Delhi y

2. The Admn, Dfficer
Heavy Water Procject 7 |
Manuguru 507 117 l )
Khammam District, and : . ,

3, The District Collector

Khammam ‘s Respondantg.

i b

'+ p. Sathya Raa Babu, Advocate
! I ‘
* N.V. Raghava Reddy, Standing.
counsel for the Central Govt,
. ]
D. Panduranga Reddy, Standing
‘ -Counsel for @ovt, of AP
I b

Counsel for the. applicant

- Counsel for the respondents

CORAM l f

[ I
HON. MR. R. BALASUBRAMANIAN, MEMBER (ADMN.)

HON., MR. T. CHANDRASEKHARA REDDY, MEMBER (JuDL.)

| Judgenent :
(0rders as per Hon, Mr, R, Balasubramanian,'heMber (Admn.)
' : ! ' 1
This BA is Piled by the applicant seeking dirsction to the
respondenté to appoint the app%icaht in a s%itéﬁ&e post based on
his qualifiéation and experience against the land-loosers Quata.

. i)
2. It is seen Prom page 15 of the DA thaththg fSepondents had’

advised the applicant to attend for a trade"test on 24-9-1992
1 [

and an interview on 25—9—1992{5@Ihe applicapt is aggrieved that




subseguent to that he has not received any offer of appoint-
‘ : |

meﬁt.. _ F

3. The application is highly premature and ﬁe dispose of

the application as belov : | ' F
We direct the respondents to inform the applicant
the result of the test and interview that he has
appeared for, within three monthé from the Cqmmuni—
cation of this order, If the applicant is aggrieved
he is at libsrty to approach this Tribuhai at the
appropriate time in accordance with law. |

f

4, - The apﬁlication is disposed aof with no order as to costs,
?

“ - CC granted, ;

WQ%JH%LFJLT> fy.cky§uhA+-%h7@

(R, BALALSUBRAMANIAN) (T. CHANDRAS EKHARA REDDY)
Member (Judl.)

Member (Admn.)

dated : Nov, 19, 1992
Dictated in the epen Court Dep

sk ‘ '
To ' ) f
. ] I

1., The secretary, Govt.of India, i
'~ Dept. of Atomic £nergy, New - Delhi, :

2. The administration Officer,
Heavy Water Project, Manuguru =117, Khammam List,

3, The District Collector, Khammam. F

One copy to Mr P, Sathya Raja Babu, Advocate
2-2-647/4/32, 1lst Floor, Azam omplex, Central Excise codony

Bagh Amperpet, Hyderabad. - +
5. One copy to Mr.N,v,Raghava Reddy, Addl,CGSC.CAT,Hyd.

6. One copy to Mr.D,Fanduranga Reddj, Spl. Counsel for A.P.Govt.
CAT .Hyd, f

7. One spare coOpy. ‘ !
|

;
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) + IN THE CENTRIL ADMINTSTRAT!

1 VE 1,
HYDERABAD, BENCI. 5 kvpyp )
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THE HON'BLE MR .
AND

lf"
ot

THE HON'BLE MR.R. BALASUBRAMAI\

*

AND (a) |

THE HON'BLE MR.T .CHANDRASEKHAR\
. M(JUL,

\
/

s MEMBER( i
\,

* - . A
‘o .
TS A

R
N

“Pateas \A ~()

b

R
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ORDER/JUDGMENT 2

R.A. /C.A. /M.A.No-
_ in
0.4.No,, J 03\5, \Cj‘-}/

T.&.No. . . (wp.No

Dispoksed of with directions

Dismisgsed

Dismigsed as withdrawn
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